DELHI JAL BOARD: GOVT. OF NCT OF DELHI

OFFICE OF DIRECTOR (A & P)/Parliament Cell =
VARUNALAYA PHASE-II " @
KAROL BAGH, NEW DELHI-110005 il

PHONE:- 011-23544794
E-mail:- djbdirector@gmail.com

DJB/Director (A&P)/VSQ-W-2023/ St.-31/CM-03 Dated: | 5.12.2023

To
Shri Neeraj Aggarwal,
Dy. Secretary, (Question Branch),
Delhi Vidhan Sabha Secretariat,
NCT of Delhi, Old Secretariat, Delhi — 110054.

Subject:-Vidhan Sabha Starred Question No. 31 raised by Hon’ble MLA Sh.
Parveen Kumar for 18.12.2023.

Sir,

Please refer to your letter No. F-11(B-1)VI1/2020-25/\/SS/Ques. Branch/6312 date
07.12.2023 on the above quoted subject.

In this connection | am enclosing herewith the reply of the aforementioned Vidhan
Sabha Question in so far as the Delhi Jal Board is concerned.

This issues with the approval of the competent authority.
Encl: As above.

WM

Director (Admn.& Personnel)

. a 98, Re IR
Di:!::‘. Jai Board, Govt. of NCT of Delhi

DJB/Director (A&P)/VSQ-W-2023/ St.-31/CM-03 Dated: 15.12.2023
Copy to:

1. Secretary to Minister of Water, Govt. of NCT of Delhi, Delhi Secretariat, I.P.
Estate, New Delhi — 110002.
CEOQO, Delhi Jal Board.
Member (A), Delhi Jal Board.
Member (WS.), DJB
Member (DR.), DJB
DD(L&E).
Director, Directorate of Information & Publicity, Block No. IX, Old Secretariat

Office Copy. WW

Director (Admn.& Personnel)
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NG F DJB/AG(L&E)/Land(SNPN)/Kan.-
Copy for informatjon to;= . - ' e

. - Secretary (L&B) Land&Bundmg Departmen BN
'+ New.Delhi.. ;" , .
. Secretary 10-GEO, DJB b, i
. Member. (Admn:)- A4 & Py
- Director’(A&P), R
. Secretary; DJB. L o

Amwéaﬁ’

- Govt. of NCT of: Delhi, LLJcknoW Road;
Deputy.Direclor (IL)-1i: !nsmutmnal
Ve Vikas Sadan, 'i‘fo New' Dr:-!h. e
8. - Office OldC( Bf ok %

Dated 07 09 2018

ﬂ om DJB 5T ‘i-!.
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' _paythe dlfference of revrsed
- The Educa’no _'.Dep le

s ,.5% per annu

Special- Dlrector (Land & Estatr

no 636 Item No Admn 238) in Jis'; 3
pri "Clple approyal to transfer 3511 -~
d' situate on, the leFr bank of_:__' _-

o “transfer - : "iofther department WIH have to be- o
. obl alhed by 1he Educatlo Iepartmen before physgcally takmg over Iand '

h_e"mm:lar{mze of Iand to -
ter<dapartinént rates of
ft;. GOi-ddly Cifculated by -
Pre'miu is'Rs. 475.32"
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ahon Departmént of GNCTD o’ ...

, W ch: the‘land wnjbe handed over, .
of- the total cos{-‘ ‘
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A OFFIG}‘ QI‘ THE D,EPU’I‘Y DIR,‘ECTOR (L&E), SR «I £t
g DELHIJAL BOARD: GOVT, OF N,C.T, OF DELHI | |
‘ KAROL BAGH, NEW DELHL\ @ ™ Y8 9 |

ES : P < 01123510241 B, ai -.~acleSG9@gma11 com
Mo, !«kuj Dy Dix. (L&‘.L ﬁﬂaﬁ/dqq;fu A{Lﬁ,’ e T L Dated: fHV'fo"ﬂ“ﬂ\,’-S_ :
e Dir clor (Edvcauon) B, o Rt T L e ¥ e
Directorate of Education, GNCTD B S

Qld Sccmtarlat NCclI‘ Vldhan Sabha _ .
' Dclhl 110054 : . S : l i

Subject. Regardmg Lra,n.sfer of DJB land at 1eft baniﬁ;' oi‘! Sunhan Pul Nala,r

WNear. Niﬁamudm West to Dn'ectorate of Eduqatmn, GNCTD for
opemng fIrIAgher Secnndary School . b ‘ ;

Sir, S ' L - w 4

1 am directed to refer to thc 1et1,er no. F.22A 04 2@21,/IL/195T dated
08.07.2021 of Dy, Dn"ector (L), DDA *(Copy Enclosed) on the subject moted above
whereby DDA had nformed that the Jland use of above me itioned land site is
“Recreational (Distrigt- Park)” as ‘per, MPD 2021 and senijor secondary school is not
p rmitted activity ‘n’ Digtrict. Park, It was m**hcr mlcmed that; the:plot area required
for the Secondary 8 lmol is O 4-0,8 Ha,, howevec., the area of the proposed site was
3511 Sqm. .(0,3511 Ha). As’ such, the ‘site’ does not qualrfy f(){‘ Senior Secondary

School as per the planmng NOrms of MPD- 2021

»

In ths regard it is 1r1form¢d that total area of DJB la.ndr/ site under reference -
at’ left bank of Sunhari Pul Nala, Nea,r leamudm West is: 4047‘ Sgm. As such the
proposed site quallﬁcs for Semor Secondary School as far as the plannmg norms of
‘ plOL area. as melmorled b} DDA is concerned ‘ “

1“L111her, vide this offlce orcl]cr no. 240 clated 07.09, 2018 (co ¥ enclosed] issued
with the approval of Delhi J al Bogrd, Education: Df-“‘pdl'tme;tlﬁ had to obtain NOC frgm
DDA for transfer of land and alsq to get the land use. clﬁa_ngcd from the DDA before
physically - talking g oy er the. land from DJIB. It 13 ﬂﬂcrei"orc req ested that D]J"ectorate of
Education, GNCTD ‘may take up the matte:t th DDA forTobtammg requlred NOC
and get the land use chfmged frq%m DbA for tr.msfer of abave sald DJB land at the
left bank of Sunehri pul Nala nea;r lea,muddm Wast measurmg one acre (4047 sqm)'
“to Dte, . of* Education for opening of Semor Seqoudary Schoql’ Bemdes, Dte of
Education will also have to pay the . cost . of ‘land as! per ;]nter—departmental
instituticnal rates of land as flxed by the Mlmstxy of Housm‘g and Urban Affairs, GDI
wlhich is 708.55 lac per acle at present sub_]ect to the rewszcn of rates by Gol. ‘
: |
't Yours falthfully

Iincl: As above - T ‘ . , (/D
ER AR ‘ : :
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" Deplity Director (L&K)
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Subject:Joint Inspection Notice at Left Bank on Sunheri Pul
Nalla near Nizamuddin West for allotment to

‘Départment of "Ediuication, GNCTD ~for ~"opening of =
Higher Secondary School.

f-19 May kindly see the Joint Inspection Notice received from Dy.
Director (IL), Delhi Development Authomty regarding the subJect
cited above placed at page- 11/C. '

P-1 In this regard, a Joint Inspection has been scheduled on
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DELHI JAL BOARD

A(”{!&F; 20U
ban, 21/ [T
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P-\2-

Dy. Direc/‘w{ (L&E)
-1Y MQ*ZT MAJ»X

21.04.2023 at 12 Noon at Nizamuddin Pohce Station, New Delhi-
s 110061 in which the following officers ar e reguested to attend or

SE (HQ) EZ, DDA

Director (Education & Sports), Dte. of Education, GNCTD
Dy. Director (Plg), Zone-D, DDA

Dy. Director (Survey), LD, DDA

Dy. Director (LM) Central, LM, DDA

Asstt. Commissioner (L&E), DJB, GNCTD.

N

Further, if you allow, a copy of notice may be sent to Chief
Engineer (Water) Project-I1 with a request to make it convenient to
attend the said meeting in time.

—13 In view of above, if agreed, we may attend the meeting at the

scheduled time on 21.04.2023 at 12 Noon at Nizamuddin Police
Station,_ New Delhi-110061,

Submitted please. . %
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Y As per directions of Director (A&P), the joint survey was o
attended and during the joint survey, the site was inspected;by the -
_concerned persons of all the departments mentioned in the Joint
Inspection Report. A Joint Inspection has been carried out reéarding
the allotment of land to Department of Education, GNCFD for]
opening of Higher Secondary School. Further, the joinit team
identified that the area of land is 1 acre (4047 sqm.) instead of 3511
sqIm. '
(b The Joint Survey Report is placed in the file at Page- 12?/ ci:Thg-
report submitted for information and necessary instruction pleiase.
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Delhi Development Authority
Institutional Land Branch

.

s Room, No. A-216, Vikas Sadan, INA, New Delhi-23
F2AW42021/1L (2 22 Date: // /23
E-14938

JOINT INS PECTION NOTICFE,

Sub: Joint inspection Notice at Left Bank of Sunheri Pul Nalla near Nizamuddin

West for allotment to Department of Education, GNCTD for opening of

Higher Secondary School (Letter of DOE, GNCTD s enclosed) g

A Joint Inspection has been scheduled on 21,04.2023 at 12 Noon reparding Leit

Bank of Sunheri Pul Nalla near Nizamuddin West for allotment to Department of

Education, GNCTD

The following officers ‘are requested to attend or depute the concerned
officer to attend the Joint Inspection as per above schedule along with relevant
plan/drawing/records of the area:

1. SE(HQ)EZ, DDA
2. Director (Education & Sports), Dte of Education, GNCTD (email;
diredu@nic.in) ) '

I3y, Dirgetor (Plg) Zone-D, DDA

Dy. Dirgetor (Survey)LD, DDA ’

Dy. Director (M) Central, LM, DDA

Asst. Commissioner (L&E), DIB, GNCTD, Room No. 309, 3rd Floaor,
Varunalaya Complex, Phase-11, Karol Bagh, New Dellii - 110005
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The meeting point will be Nizamuddin Police Station, New Delhi -

110061. The concerned officers are requested to contact Sh, Dinesh Chauhan v AD

Survey, DDA on his Mobile No; 9212123375 for any assistance,
Encl: As stated.

,-"'ﬂp-
i
Bhaskar Tiwari
Dy. Director(l1.)

(.‘dp,y {o -
All concerned
AN

Copy for kind information:- _
L. PS o Dir (IL), DDA

1o jort) -2
Dy, Ditector(11.)

P

l!s
{ ¢

—

A0t




